NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.P No. 02/(MAH)/2018

CORAM: Present:  SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 08.01.2018

NAME OF THE PARTIES: State Bank of India

V/s.
Videocon Telecommunications Ltd.

SECTION OF THE COMPANIES ACT: I & BP Code 2016.

S. No. NAME DESIGNATION SIGNATURE
S Niped Gonsa, Bl g
L ey Reapardost
g 4 .-
9. PoitpsH BiswH N S?({MP"%_..

SPLoN| é:ﬁ-‘fﬂplp*
CorBH' FPAREERH

\ )ba CYRIL

A M ARCHAND MG A2

ORDER

CP No. 01/1&BP/NCLT/MB/MAH/2018

Counsel for the Petitioner is present. Counsel for the Corporate Debtor also
present.

At request of the parties, list this matter for hearing on 24.01.2018.
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